Htgh Court of Jammu and,Kashmzr at Jammu.

, Order
[Seg Dated: ;2/3 )20/3

Sanction is hereby accorded to the additional allotment of funds in favour of the following
Courts, under Major Head 2014-. Adm. Of Justice, Sub Head 0488-D&S Judges, under various object

heads during the current f inancial year-2017-18 as per det(ul given below:- -

Rs. In lacs.

Name of the court. Salary O.E, POL 2071-P&ORB Tele
] . , : (NPS)
H | Pr. D&S Judge, Shopian. ) 0.15 0.20 0.30 -
i Pr. D&S Judge, Budgam. 050 |- ||
‘ 0.135(DW)
ki Pr. D&S Judge, Jammu. 2.00. - -~ - ==
4 Pr. D&S Judge, Udhampur. - — e 0.002 e
z Pr. D&S Judge, Reasi. 6.50 - — -— -
& Addl D&S Judge, Doda. 5.00 0.20 |- —
7 Addl, D&S Judge, Sopore. | e |emeea 0.10 ———- -
& Addl. D&S Judge, Anantnag. — — 0.25 e -
) C.J.M. Poonch. 0.10 0.20 0.05
19 CJM. Jammu 6.00 — an —ome p—
il C.J.M. Ganderbal. 4.00 0.20
12 C.J.M. Sopore. - ———- o 0.30 ——
13 Sub Judge, Batote. - 015 ° —— — ———-
i Sub Judge, Uri. e - — 0.05 . -—-
1 City Judge, Srinagar. | ceem T | aeeme ———- 0.20 - E—
i Spl.Mob.Mag. Jammu. 3.00 0.10 0.15
17 Muunsiff, Aklinoor. 2.00 . o —m 0.20 b
18 Munsiff, Kishtwar. wimmme 0.10 e - -
19 Munsiff, Tral. 1.00
20 Addl, Mob. Mag. Kishtwar. - 0.30 - — —
21 Addl. Mob. Mag. Pahalgant. 0.30 0.15
42 Addl. Mob. Mag. Awantipura. o o e 0.37 o
23 | 2" Addl. Munsiff, Srmagar ----- 0.10 - 1030 .

- 17-19

By Order. 9 ; ’ : )

Dgpunty Registrar (Acctts) 2 I ﬁ?i? .
No: EQU/ 76/AC Dated: 9-’3)}0/8
Copy to the:- (ﬂ?p/

1-5 Pr. D&S Judge,SIloplan/Budgam/Udhampur/Jammu/Reas:

6-8 Addl. D&S Judge, Doda/Sopore/Anantnag .

9-12  CJM. Poonch/Jammu/Ganderbal/Sopore.

13-14. Sub Judge, Uri./Batote.

15 . City Judge, Srinagar. . .

16. Special Mobile Magistrate, Jammu

Munsiff,Aklinoor/Kishtwar/Tral.

20-21 A{Idl Mobile Magistrate, Ktshtwar/PaItalgam./Aw,anttpur
- 2", Addl. Munsiff, Srinagar.

22. Treasury Officer, Sub Try.Distt,Court complex, Janipur, Jammu,

23. Try Officer, Saddar Treasury, Srmagar

23-36 - Treasury Officer, SI:opmn/Budgam/UhampurReast/Doda/Sopore/Anantuag/Poouch/
Ganderbal/Uri/Batote/Aklinoor/Kishtwar/Tral/Ki okernag/Reasi..

cvipees For infi and i/a with' direction to draw the arrears of the staff out of the funds
aiready allotted and now allotted under.head “Salary.”
Order Book. '

')]e afc ﬁu(;-(Q»VUZ/

-

u Reglstrar (Acctts) ,'7/ 8



